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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-1I

(General mformatlon relating to Legislative & other matters)
Thursday, 26" February, 2004 / Phalguna 08, 1925 (Saka)
No. 21

DETENTION AND RELEASE OF MEMBER

The following message addressed to the Hon'ble Speaker, Delhi Vidhan Sabha,
Delhi, was received [rom the Deputy Commissioner of Police (East District, Delhi:
|

"I have the honour to inform you that Shri Amrish Singh Gautam, Honble
Member ol Legislative Assembly, Delhi was arrested in case FIR No.
562/03 u/s 323/341/506 1PC PS Kalyanpuri, Delhi on 12.2.2004 at 5.45
P.M. vide DD No. 11 District Investigation unit/East district Delhi and was
released al the same time after completion of Bail bond and personal bond.
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